IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date 16.07.2024

I

Court Fee
Specificati
on

I

Applicant

INOT READY CASES

1 |27648/2021 15.09.2021 |CRLMA/177/2021 |R K BARIK 4.00,3%4 ggfig

2024-

2 |47191/2021 |16.11.2021 |CRLMC/3070/2018 |P K MOHANTY |35.00,3*35 0716

3 43422/2022 (25.06.2022 ?BLAPL/15721/202 D K SAHOO 5.00,3%5 ngig

2024-

4 |91630/2022(19.10.2022 |CRLMC/2143/2016 |KSHITISH 5.00,3%5 So1e

5 208538/202 29.11.2022 |JCRLA/20/2011 S K BEHERA  [15.00,3*15 égfi;

2024-

6 [39410/202305.04.2023 |CONTC/4001/2021 [K. DANG 3.00,3*%3 0716

2024-

7 |54059/2024 (26.06.2024 |WP(C)/15071/2018 M.R MALLA 13.00,3*%13 071

2024-

8 |54872/2024 |28.06.2024 |CONTC/1092/2024 |J RANI 3.00,3*3 0116

2024-

9 [56919/2024|05.07.2024 |WP(C)/8865/2023 |M SAHOO 5.00,3%5 0116

2024-

10 |56930/2024 05.07.2024 |WP(C)/12802/2024 M N MOHANTY |4.00,3%*4 0716

2024-

11 |56952/2024 05.07.2024 |FAO/1014/2019 K.K NATH 6.00,3%6 0716

MOHIT . 2024-

12 |57348/2024(09.07.2024 [WP(C)/11332/2022 |, oo 282.00,3*%282 |07 ¢

N.K 3.00,3*%3 SENT |2024-

13 |57770/2024 [10.07.2024 |WP(C)/39313/2023 | o 0 o 70 XEROX 0716

PRADIPTA 024-

14 |57777/2024|10.07.2024 |WP(C)/4199/2024 |KUMAR 5.00,3%5 0716
MOHANTY

PRADIPTA 9024

15 |57778/2024|10.07.2024 |WP(C)/4199/2024 |KUMAR 5.00,3%5 016
MOHANTY

PRADIPTA KU ) 2024-

16 |57781/2024 (10.07.2024 [WP(C)/4086/2024 | = ' o 5.00,3%5 0716




17 |58035/2024|10.07.2024 |WP(C)/15731/2024 |D SETHY 5.00,3*%5 ngig

2024~

18 |58112/2024 11.07.2024 |TRPCRL/3/2024 S DAS 3.00,3*3 07-16

2024-

19 |58122/202411.07.2024 |WP(C)/41860/2023 [K C SWAIN 6.00,3%6 07-16

20 |58137/2024 (11.07.2024 2PC(OA)/1537/201 B D BISWAL 3.00,3*3 égfig

2024-

21 |58417/2024(11.07.2024 |WP(C)/16285/2024 |A K MOHANTY |4.00,3*4 07-16

2024~

22 |58444/202411.07.2024 |WPCRL/81/2024 B K LENKA 4.00,3%4 07-16

2024~

23 |58510/2024 (12.07.2024 |WP(C)/169/2013 |M K MOHANTY |2.00,3*2 07-16

2024~

24 |58511/2024 (12.07.2024 |WP(C)/1475/2024 |S K LENKA 5.00,3*5 07-16

2024~

25 |58515/2024 (12.07.2024 |WP(C)/9614/2024 |P K PRADHAN |8.00,3*8 07-16

26 |58517/2024(12.07.2024 |"CC(OAC)/3T12/20 15 o panpa 5.00,3%5 2024~

17 07-16

2024-

27 |58781/2024 |12.07.2024 |CONTC/72/2018 L D SAHOO 2.00,3%2 07-16

2024-

28 |58814/2024(12.07.2024 |WP(C)/3932/2012 |P PRUSTY 13.00,3*13 07-16

2024~

29 |58930/2024|15.07.2024 |CRLMC/4977/2023 |S P SAMANTA |32.00,3%*32 07-16

SRINIBASH 2024~

30 |59041/2024|15.07.2024 |CRA/169/1998 MOHANTY 1 DFA 07-16

2024~

31 |59097/2024|15.07.2024 |CONTC/4561/2024 |S K SAHOO 29.00,3*29 07-16

P. K. 2024~

*

32 |59550/2024 16.07.2024 |WP(C)/28240/2022 | 1 0. 4.00,3*4 07-16
READY CASES

M/S.S.K.MAND |4.00,3*4 SENT |2024-

33 |56017/2024|03.07.2024 WP(C)/13463/2015 AL TO XEROX 07-16

2.00,3%2 SENT 2024-

34 158686/2024112.07.2024 |CRLMC/3407/2022 |B R MOHANTY |/ ‘" o o 07-16

4.00,3*%4 SENT |2024-

35 |58772/202412.07.2024 |WP(C)/32823/2023 R PRUSTY 70 XEROX 07-16

3.00,3*3 DOWN |2024-

36 |58836/2024|12.07.2024 |ABLAPL/4669/2024 |S ROUT LOAD 07-16

NIC




